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(b) Yes. 

(c) Shooting of a few reconnaissance 
profiles in the Avanigadda area has been 
included in the programme in the current 
field season to locate anticlinal structures. 
Depending on the results of this reconnai-
ssance work, further seismic works will be 
undertaken, if necessary. 

Collection of Rent from Vegetable 
Market, Delhi 

6260. SHRI K. N. PANDEY: Will the 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state: 

(a) whether Government have collected 
the rent and other taxes of Rs. 42 lakhs 
due from the vegetable market merchants, 
Delhi. 

(b) if so, whether the rent has been 
deposited in the Court as provided under the 
Delhi Rent Control Act, 1956; and 

(c) if not, the action taken against the 
guilty officers? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHy): (a) to (c). The required 
information is being collected and will be 
laid on the Table of the Sabha. 

World Bank Team's Reeommendatloas Re : 
Delicensing and Removal of Price Control 

6261. SHRI MADHU LiMAYE : 
SHRI N. K. SOMANI : 
SHRI SITARAM KESRI : 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether Government are aware of 
the news-item about the recommendations 
which the World Bank Team i. likely to 
make about the economic conditions in 
India demanding·delicensing and removal of 
price control; and 

(b) if so, Government's reaction thereto? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAL): (a) and (b). The news 
report purported to indicate the thinking of 
some World Bank officials. The Govern-
ment understood that the Mission had 
neith6t .scached any agreed conclusion nor 
had drafted any report. 

Restrictions Imposed by Developed 
Countries on Utilisation of 

Tbel. Aid Policies 

626iVs'HRI MADHU LIMA YE : Will 
the Minister of FINANCE be pleased to 
state: 

(a) Whether it is a fact that certain 
developed countries like U. S. A., Britain 
and West Germany have imposed certain 
restrictions on the utilisation of their aid 
policies; 

(b) if so, the nature of these restrictions; 
and 

(c) the reaction of Government thereto? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (c). Whereas 
most of the aid is tied to purchases from 
the donor country, there are other types of 
restrictions also on the utilisation of aid. 
Some have restrictions regarding eligibility 
of commodities that may be financed and 
regarding minimum values. Some others 
have restrictions regarding the types of 
industries that may use aid funds. The 
conditions vary from country to country and 
in the same country from one type of aid to 
another. In bilateral discussions and 
international forums, Government take the 
opportunity of pointing out the disadvantages 
of these restrictions with a view to getting 
them relaxed. 

Education to Rural Womoo for Family 
PJaonlng Programme 

6263. SHRI MAYAVAN: Will the 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 




